
12.01.2018     J-1          PRONOUNCEMENT OF JUDGMENT(APPLT.JURISDICTION) 

12.01.2018
 COURT NO.3  

      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

1. LPA 550/2017 DAULAT RAM COLLEGE
   CM APPL. 29731-33/2017 SOCIETY AND ANR.
   CM APPL. 38053/2017 VS. UNIVERSITY OF DELHI & ANR.

2. LPA 551/2017 THE HINDU EDUCATIONAL TRUST
   CM APPL. 29759/2017 VS. UNIVERSITY OF DELHI & ANR.
   CM APPL. 29760/2017
   CM APPL. 38054/2017

3. LPA 563/2017 THE INDRAPRASTHA EDUCATIOAL TRUST
   CM APPL. 30408-30411/2017 VS. UNIVERISTY OF DELHI & ANR.

APPEARANCE: - MS. DIYA KAPUR WITH MS. AKSHITA SACHDEVA & MS. SUGANDHA BATRA,
ADVS. FOR APPELLANTS IN LPA NOS. 550/2017 & 551/2017.
MR. G.K. MISHRA & MR. RAUNAQ DUTT, ADVS, FOR APPELLANT IN ]
LPA 563/2017.
MR. V.P. SINGH, SR. ADV. WITH MR. MOHINDER J.S. RUPAL, 
MR. PRANG NEWMAI & MS. SLOMITA RAI, ADVS, FOR UNIVERISITY OF DELHI.

4. LPA 13/2016 UNION OF INDIA & NAR.
   CM APPL. 593-594/2016 VS. SATNAM SINGH

 
5. LPA 141/2016 UNION OF INDIA & NAR.
   CM APPL. 7891/2016 VS. AMARDIP SINGH

6. LPA 159/2016 UOI  AND ANR.
   CM APPL. 8867/2016 VS. VARINDER SINGH

APPEARANCE: - SH. RAJESH GOGNA, CHSC WITH MS. VIPRA BHARDWAJ, ADVOCATE
FOR UOI.
SHRI ABIK KUMARE, ADVOCATE FOR RESPONDENT IN LPA 13/2016.
SHRI VARUN MATHUR AND SHRI LALIT VALECHA, ADVOCATES FOR 
RESPONDENT IN LPA 141/2016.



12.01.2018     J-2          PRONOUNCEMENT OF JUDGMENT(APPLT.JURISDICTION) 

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M

1. CRL.A 837/2015 AASHU IMRAN KHAN, KUSUM DHALLA
VS. STATE

COURT NO.8     
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 2.15 P.M

1. MAT.APP.(F.C) 92/2017 ABHIMANYU PORIA Y.P. NARULA, NEERAJ KUMAR JHA
   CM APPL. 19737/2017 VS. RAJBIR SINGH YASH PRAKASH, HRISHIKESH JHA

AND ORS. ABHAY NARULA, V.K. GARG
JITENDRA JAIN, NOOPUR DUBEY
AISHWARYA LAXMI, CHIRAG

COURT NO. 36 
HON'BLE MS. JUSTICE INDERMEET KAUR

1. W.P.(CRL) 955/2016 BABU RAM & ORS. PANKAJ KUMAR, SANJAY LAO 
VS. THE STATE & RAJIV KUMAR MISHRA
ANR. SHRUTI SHARMA

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. FAO 209/2016 ASHOKA TRANSWAYS SERVICES PRAKASH KHANDELWAL 
   CM APPL. 17269/2016 (P) LTD. R.K. NAIN
   CM APPL. 20941/2016 VS. RAMESH CHANDER
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